Matters raised [11 March, 2016] with permission 31

Pitiable condition of the E.S.I. Hospital in Gulbarga, Karnataka
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SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with
the matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: Thank you, very much. Now, Seljaji. Take two
minutes and say what you have to say. Nobody else should disturb. ...(Interruptions)...
I will allow you also.

Serious situation arising due to dispute over the Punjab waters — Contd.
KUMARI SELJA (Haryana): Sir, I would take just two minutes.

TR, U9 TART ST WIS 21 U9 & fHam 9gd 98aqa € 3R 376 dRo
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[Kumari Selja]

TR, It IEHT HAAT AT Tl WY, UoT # AT M I 21 ABIeAl WPR A T&l
W arbitrarily, ilegally I8 hae foram € f& S 1977 9 SHH TaEarRR ge ol 99T &
firer Areq F wer & 7% eRan iR dwie # el &1 959 e 9 € AW 99 <@ §,
TS & forT 1977 § SHIM THERR & T3 AR THATSTA B HRederd 95 Ffaerd
R B W AT E, Afd S9-S5 3rprell 3 €, srpiferdl 7 Ryara e B asTif
& po T8I BTl g TS BT A 3N BT Bl ...(FFEF)... U B ABTIerdl J
destroy @< & 81 USI & AN B destroy B AT 21 ...(@@EH)... U9 & g
B destroy B faar 21 ...(@au™)... U6 & &AM BT destroy B fear § doirg
B WHR 7 ...(TILH)...

@ gawseo Jan w3l (el e Bk age): w1, g7 egpa o @
...(CTTET)....

FARY dAS: 3T A I W B gAd & v s=h W Hwer fear
..(TFET)...

SHRIMATI HARSIMRAT KAUR BADAL: No, Sir. ...(Inferruptions)... Sir, 1 take
serious objection. ..(Interruptions)... Sir, 1 take serious objection. ...(Inferruptions)...

THE MINISTER OF STATE OF THE MINISTRY OF POWER; THE MINISTER
OF STATE OF THEH MINISTRY OF COAL AND THE MINISTER OF STATE OF
THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL):
Sir, how can you allow them to say this?...(Interruptions)... They are bringing a low
level of politics into the House. ...(Interruptions)...

sft Sumrumafa: Seon ShY, | e &1 W ) T s srfeaet | L caeEm)...
Shrimati Ambika Soni. ...(Interruptions)... Now, you take your seat. ...(Interruptions)...
Shrimati Ambika Soni. ...(/nterruptions)... Shrimati Ambika Soni. You may start.

...(Interruptions)...

SHRIMATI AMBIKA SONI (Punjab): Sir, I am sorry to say I do not quite

agree. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: What you said is on record. Sit down.
...(Interruptions)... Shrimati Ambika Soni. Only what Ambika Soni says will go on
record. ...(Interruptions)... Nothing else will go on record. ...(Inferruptions)...

SHRIMATI AMBIKA SONI: Sir, I do not quite agree. ...(Interruptions)... It is
not a matter to take pride. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: I will allow you. Let her complete. ...(Interruptions)...
Let her complete. I will allow you too. ..(Interruptions)...
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12.00 Noon
SHRIMATI AMBIKA SONI: Sir, it is not just about Punjab. ..(Interruptions)...
The Akali Dal does not have any......(Interruptions)... in Punjab. ...(Interruptions)...

SHRIMATI HARSIMRAT KAUR BADAL: Sir, these are not true. ...(Inferruptions)...
Allow me to speak, Sir. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: I will go through the record and if there is anything
that neceds to be expunged, I will expunge it. Sit down. ...(Inferruptions)... Now,
please. ...(Interruptions)... Now, please. ...(Interruptions)... Shrimati Ambika Soni,
please speak. ...(Inferruptions)... 1 will go through the records and expunge what
needs to be expunged. ...(Interruptions)...

SHRIMATI AMBIKA SONI: Sir, Punjab..(Interruptions)...

SHRIMATI HARSIMRAT KAUR BADAL: No, Sir. It is not about expunction.
Punjab....(Interruptions)...

SHRIMATI AMBIKA SONI: Sir, Punjab was a land of five rivers, but today,
because of all the land which was given up.....(Interruptions)... arbitrators, Punjab
has gone dry. 144 blocks of the total land which were given are today absolutely
dry. Only 23 blocks have water. ...(Interruptions)... The water which has dried up.

...(Interruptions)...

SHRI K. N. BALAGOPAL (Kerala): Sir, the mikes are not working. We are
not able to hear them. ...(Inferruptions)...

SHRIMATI HARSIMRAT KAUR BADAL: No, Sir. ...(Inferruptions)...
SHRI PIYUSH GOYAL: Sir, she has made untrue allegations. ...(Interruptions)...

sfiell ERRMRT B gIgel: W, U699 7 &6 78 AT 81 9 Tod i =
..(AET)... UST & A5 $2iA AR B 3R a Tad R &9 I8 Bl .. (qaem). ..
U & 5 @ 6 gl LL.(@aEe)... UNE | Addarg & L (@EET). .

MR. DEPUTY CHAIRMAN: You may sit down. ...(Interruptions)... 1 will allow
you also. You will get time. ...(Interruptions)... Now, it is time for Question Hour.
...(Interruptions)... It is the time for Question Hour. ...(Interruptions)...

(MR. CHAIRMAN in the Chair)

MR. CHAIRMAN: Silence please. ...(Interruptions)... Question Hour.
...(Interruptions)... Please sit down everyone. ..(Interruptions)... The Zero Hour
is over. ...(Interruptions)... This is Question Hour. ...(Interruptions)... Please sit
down. ..(Interruptions)... Sit down everybody. ...(Inferruptions)... 1 am afraid not.
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...(Interruptions)... Please sit down. ...(Interruptions)... What is this going on?
...(Interruptions)... This is Question Hour. ...(Interruptions)... Ambikaji, Seljaji, please
sit down. ...(Interruptions)... Hon. Members who want to debate a subject not on
the agenda are welcome to go outside and continue the debate. ...(Inferruptions)...
Please sit down. ...(Interruptions)... 96 SITSUI ...(Fd9)... What is this going on?
...(Interruptions)... Nobody is listening to anyone. ...(Interruptions).. What is the
purpose of this shouting? ...(Interruptions)... Question No. 151 ..(Interruptions)...
Let the answer be given. ...(Inferruptions)... Question No. 151 ..(Interruptions)...
Please sit down. ...(Interruptions)... Please sit down. ...(Interruptions)... The House
is adjourned for ten minutes. ...(Inferruptions)... I would request those who want to
carry out a debate, which has nothing to do with Question Hour, can go out and
carry out the debate.

The House then adjourned at two minutes past twelve of the clock.

The House reassembled at eleven minutes past twelve of the clock,
MR. CHAIRMAN in the Chair.

ORAL ANSWERS TO QUESTIONS
Sfd X @) gEAI N seagiG @rEar i der
IUBNUN B FavAT fhar ST

*151. oft gREe: w1 IuNIET g, @ IR QdYae farer $=f a7 99
T B FU B

(@) < # 91 IRE X FT TPA W slagId @ige A Ad' ITBION BT
L] B TP DY 4l SIgl;

(@) T $% TWHR §RT 9T BRI B I9T IUBRI B ARyl B & forg
B3 o werar ue™ Bl ST @ R;

(N 1 FH I Brel B MR F SIS O B Bls AT AR Tche ad
ARV AT B Y TH IR B AT ST 3R

(&) ArdStIe fIaRor yomelt # ¥yeER & SR afoay fhadt eewifyr T 8
STl 7

IUNT A, @ iR ardwifee o @5 @¢h smfidems arramy: @) @
(@) fIaRor 9 yoa R =@ fear w2




